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SRm ;KART'iK OMON: Nothing 
.,.,~ live me ,nore pleasure than to 
keep ~ Auto-E~change at Navsari 
straJghtway, as far as possible. But 
there are certain limitations. This 
Navsari is at present served by man-
ual uehanges of 1680 equipped capa-
eity witll 1842 working connections 
ant! at \1ta.iting list of 511 as on 31-3-80. 
There are certain difficulties for going 
in for the Auto-Exchange, because, 
first of aU, we have to get the land 
I.~r (lie building to be constructed. 
(2) We ha'Ve to make sure that we get 
the Auto-~ichange equipment. Now 
so fci~ as the project report for thi~ 
Auto-.a;xchange is concerned, so many 
(hings are involved. The first thing 
is abOut the land. The hone member 
fias said that the question of acquisi .. 
tion of iand is taking a lot of time. I 
think the hone Member should try to 
p,e~~u~de the State Government to see 
that the land is available as early as 
possible. An action is in hand to 
acquire a piece of land at N avsari. For 
acquiring a piece of land at Navsari, 
y.re .. are havIng negotiations through 
S. B. <;arua College Trust. This Col-
l~¥e is prepared to spare an area of 
about 8 acres of land; and as and when 
this IS available, we will go abead. 
So far as this Auto-Exchange is <:on-cernea, it takes quite some time· and • it has got to be planned· and in fact , , 
t.~f! pr~ent production capacity of 
supply from IT! is hardly sufficient to 
caler to the expansion requirement for 
t~~~ e*i~ng Auto-Exchanges. I can 
a~sure the hone member that if every-
things goes well, then, tentatively it is Pt6posec1 to allot equipment from 
It new .croS'S bar factory at Rai Bareil-
It'in 19M-as programme. It by that 
tIme everything goes well, then we 
wl11 commission the exchanges in 1986. 

ProlltitutiOil 

• 821. SHRI ARJUN SETHI: W.ill tlle 
Minister of SOCIAL WELFA'RE be 
pleased to state: 

(&.1 wherber there are some states 
in tfi'e coti'rlttY whete prostitution ~i in iJraai'e~~ 

(b) wnether 'cf'~ff~"i ..... 
framed any scheme to deal with flUs 
serious threat which ip;~ responsible 
for mahy ·iul arlll p¥M>~'ms' of the 
society; and 

(C) if so, what action Gevernment 
have de6i~d to take in this re_d? 

THE MINISTER OF EDUCATJON 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND): 
(a) to (c). A statement is laid on the 
Table of the Sabha. 

The Government of India enacted 
the Suppressjon of Immoral Trame in 
Women and Girls Act, 1956 'which has 
been In force all over the country, 
except Sikkim, sinlce 1958. 

2. The Act prohibits prostitution i. 
Its commercialiseti form. It abo pre-
hibits prostitution in any form in, or 
in the vicinity of, a public piace or in 
any area, when so notified under sec .. 
tib'n 7 of the Act. The ptoblem tIf 
prosti tution as a complex and deep 
rooted social evil is nevertheless 
known to persist in many places, par .. 
tic1ilarly in cities. 

S. The enforcement of this Ae' is 
the responsibility of the State Gov-
ernments and Union Territory Admi-
nistrations. The Act has been amend-
ed recently with a view to :temo-ving 
the difficulties and lacunae experiene .. 
ed by implementing agencies. The 
Government of India also assists 
voluntary organisations to und~rtake 
measures against prostifution by 
establishment of Short stay Homes. 

4. This Act also provides for 8etti1'1. 
up of protective homes, and correetlve 
Institutions for the care, protection, 
training and rehabilitation of 'Women 
and gals rescued from tb. 'Yie. of 
prostitution. 

S1I1{y A1'L1t1N ~: 'a1' 1\ •• 
M1nbiter In h!! statement Ft_ 8111'" 
th1it iit spN- of the NIIt .,..,.. If .. 
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oovtfta_t uta. the- etWetmeat .,r 
various laws this practiee has not been 
abolished:. May I ask the hone Minis-
ter ~ what time will this practice be 
abolished? Will the hone Minister 
speak to the eoneerned State Govern-
ments sO that they are more particu-
lar to see that thla is abolished? 

SHRI B. SHANKARANAND: A.. 
the House is aware prostitution can 
never be stopped anywhere. We 
enacted the Suppression of Immoral 
Tratftc in Women and Girls Act, 1956 
which came into practice in 1957 and 
the State Governments are enforcing 
this. Many State Governments have 
taken very serious steps to stop this 
practice. But I eannot Ii vt the dead-
line by which date the entire prostitu-
tion can be stopped. 

SHRI RATANSINH RAJDA: This 
is a very serious matter and r hope 
the hon. Minister would understand 
the seriousness of the situation. It is 
a fact and I agree with the hon. Min-
ister that this problem cannot be solv-
ed easily. This is the oldest profes-
sion on earth and as you say it cannot 
be wiped out. There are ~ocial and 
economic implications. As far as this 
question is concerned, I remind the 
hon. Minister that there was a film 
named 'Pyaasa' whieh has given a 
challenge to all of us, all the leaders 
of the society, especfally the Ministers 
which includes you and Shri Stephen 
and others. 

MR. SPEAKER: Not the ex ones. 

SBRI RA'TANSINH BAJDA: The 
AIm .,nlnn 

zr.~ ~ ~iR:'T war lilt ~ tmrll 
~ q"fr~, It li\W~ ~;,) fnrrqr I' 

I da not know whethet the Ministers 
have ,one there. My pointed ques-
tion is-there are regular systematic 
orS8JliBed gan,s which are trying to 
implicate airls of tender a«e into this 
profession. In the eiq of Bombay 
IIb1s meetly from Andhra, XeraIa, etc. 

aft bf~tJWh' and s~ti. ..... 
"frk apd trade ip human flub Uke 
thIS. Mere~y .passing t~e SuppressIon 
CH ' Immoral ,!fame in Women and 
Girlt &'et will not help. Will the 
Central Government pass a new law 
and intotm the State Governments to 
launch a concerted drivi to wi~ it 
out with the help of social workers? 
Will Your Governm~nt tSk~ tt sW!tious ... 
ly and do it? 

SHRI B. SHANKARANAND: The 
police alone or the law alone cannot 
prevent and stop this provision. 

PROF. MADHU DANDAVATE: 
Ministers. 

SHRI B. SHANKARANAND; Nei-
ther the Ministers, the Opposition 
leaders nor the ex-Ministers. Prosti .. 
tution is detestable, but is linked to 
social and economical conditioM. Not 
only the developing countries but also 
the most developed countries have 
not been ~ hIe to stop this heinous 
practice. This is dependent on many 
factors like poverty mostly and the 
laek of social awareness. U'llesS the 
society as a whole reacts to this pro-
fession, I do nbi think GovemMent 
alOne will be ab1e to stdt> this. 

(lnterTUptions) 

Perhaps, the hon. Member is aware 
of these gangs. 

SImI RATANSINH RAJDA: 1 aM 
aware of this as a social worker. Your 
Maharashtra Chief Minister, Shri 
Antulay, has visited those dens. 

SHRI B. SHANKARANAND: I am 
not saying that any social 'Worker 
should be ashamed. ot knowing $uch 
gangs. rveryone knows how these 
things are done and how people are 
thriving on th'is profession. '1 cannot 
deny the responsibility of tlU! Govern-
merrt in this matter and the Govern-
ment has to taka aetion. 

'*" WRo qato ~ : ."'«1.'_ 
'ttJ'~ ~ srf1rvr it r~ll"a' ere lAlT't fq 
;.r 'iftrtY um,~ wrw • ., ... 
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· ,. ~, 'IN ",t .,.~~ IT 
. "T , lilt ~. I ~~ ~T~ tit 
.:u1 ~ifri t. ~ tt, tf) tm 
~T1: ~~ ltlfirif ~ ~1: ~ \~~ 
w m~~~ " tfiT !l) ~~~ w;r , . 
• )f1m ,"IT')' ? 

SHRI B. SHANKARANAND: Gov-
ernment is not aware of this. 

SHRl ARIF MOHAMMAD KHAN: 
This is a very serious matter. The 
place where Jawaharlal Nehru was 
born, is a part of the red light area 
of Allahabad. I would like to know 
whether the Minister will give some 
instructions to the State Government 
to stop this? 

MR. SPEAKER: It has been 
brought to his notice and he will look 
into it. 

PROF. N. G. RANGA: Are you 
answering on behalf of the Minister? 
It is really a very serious matter. He 
should say something on this. 

.n wrto q;t'o ~ : ~~1ll ~ 
f«q if tf'rllr ifiRn).~ tri ani 
~ 11ft t ~ t:i~'T 1f1~ 161 'IT':" 
~ ~T1f ti~ 1JNr1f ~ I ... 

SHRI B. SHANKARANAND: If 
whatever the Member has said, is a 
fact,. it is a very serious matter. Gov-
ernment will look into the matter. 

SHRI KRISHNA CHANDRA HAL-
DER: Before I put the question, I 
want to tell the hone Minister that in 
socialist and communist countries, 
there is no prostitution. 

Some time back, there appeared a 
news item in the papers that in the 
State ot Karnataka, which is the home 
State of the Minister. there is a system 
of 'devdasi', that is a feudal system and 
by this system, the Scheduled Castes 
and Tribal girls are forced into this 
profession, • This ..systel\ll is there in 
Bangalore and some other places IJf 

Karnat8.ka. I would like to knovJ 
from the hon. Minister:' what steps 

Government will take to atop this 
feudal practiee of 'devdui' estern? 

SHRI B. SHANKARANAND: What 
the hon. Member in the belinning said 
that there is no prostitution in socla)jst 
and communist countries, I am not 
aware of this. 

(lnierrupti0ft8 ) 
May I say that 'I' means the 
Governr.nent, not Shankar,anand? 
But what the Member said is about 
the system of deva-dasi prevailing in 
certain parts of Maharashtra. and Kar-
nataka and certain parts of Andhra 
Pradesh. It is a fact that among the 
lower classes there is a system which 
is called 'deva-dasi' system where the 
women do not marry, but it is said that 
they marry God in the name of reli-
gion. This is all done in the name of 
religion and such young girls are, in 
the name of religion, brought into the 
field of prostitution. It is a shame for 
all of Us to have such a custom which 
IS strengthened and supported by reli-
gion to tolerate 1n this country. But 
may I Say that wherever there is no 
deva-dasi system or the like of it. 
there is prostitution, and deva-dasJ 
system alone is not responsible for 
this? 

MR. SPEAKER: Are you going to 
take action against that? 

SHRI B. SHANKARANAND: SIr, the 
Act is there and the Government wi! I . 
take action according to that. 

Cocoa ProcIuction, ExpOrt and its 
rroeestdnC 

"'822. SHRI GEORGE JOSEPH 
MUNDACKAL: Will the Minister of 
AG~CULTURE be pleased to state: 

(a) whether Governtnent are aware 
that COCoa production in the country 
~s surplus and its prices )lave gone 
dOWn from Rs. 18 per kg. to "Rs. 5.30 
per kg. and actually t~ere are no 
purcha.eers now; 

(b) the reasons why Government 
are not coming to protect the margi-

~ nal farmers by fixing a minimum price 
and exporting the cOCOa beans to 
U.S.S.R. or to any consumin8 country; 
and 




